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Scbolarlhlps to SelaeclQJed Cast .. aad 
Scheduled Tribeti 

9590. SHRI A. S. KASTURE: Will 
the Minister of SOCIAL WELFARB be 
pleased to state: 

(a) whether the rates of the Govern-
ment of India's scholarships to be awarded 
to Scheduled Castea and Scheduled Tribes 
~nd ~ther backward classes students study-
Ing ID Post-Matric classes, were fixed in 
1951 ; 

(b) whether these rates are stili un-
changed ; and 

(c) whether in view of the tremen-
dous rise in prices of all commodities, 
Government propose to revise the rates 
of the Government of India's scholar-
ships ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. (SMT.) PHULRENU GUHA): (a) 
and (b). Tbe existina ratas have been in 
force since J954-55. 
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(c) Attention is invited to Lok Sabha 
Unstarred Question No. 1879 answered on 
8th June, 1967, whicb clarifies the position 
in this regard. 

I_enlll to CeatraJ GoYernm .... t 
Employees 

9591. SHRI HIMATSINGKA: Will 
the Minis ter of FINANCE be pleased 
to state: 

(a) when the present rates of annual 
increments admissible to each of the diffe-
rent categories of Central Government 
employees were fixed ; 

(b) how far the real value of the rupee 
has come down since then, taking into 
account the up-to'date increase in prices of 
consumer goods ; 

(c) whether in view of this devaluation 
of the rupee, Government have decided to 
increase the rates of annual incremenlll for 
different categories of employees; and 

(d) if so, what are the proposed revised 
rates and if not, the reasons therefor? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) From 1.7.1959. 

(b) Approximately 41.67% 
(c) and (d). No, Sir. The reasoDs 

are : 
(i) The existing pay scales and the 

rates of increments were laid down 
with effect from 1.7.1959 only and 
a revision of the same has to 
await detailed examination by the 
next Pay Commission when ap-
pointed; 

(ii) Central Government Employees 
are being compensated for rise in 
cost of living by suitable adjust-
ments in dearness allowance from 
time to time ; and 

(iii) Tbere is at present a ban on 
revision of salary structures at all 
levels, imposed as a measure 
of economy in administrative ex-
penditure. 

Primary H ... 1b Centrelln Madras 

9592. SHRI KIRUTTINAN: Will 
the Minister of HEALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT 
be pleased to state : 

(a) the number of Primary HoaItlI 
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Centres working in Madras State as on 
the 31st December, 1967 ; 

(b) whether Government have allotted 
any funds to provide buildings for these 
centres ; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI D. S. MURTHY): (a) 
257. 

(b) and (c). With effect from April, 
1958, the Central Government have been 
assisting the State Government. with a non-
recurrinilgra~t upto a ceiliDg of Rs. 67,5001-
(Rs. 60,0001- for buildings and Rs. 7,5001-
for equipment) or 75% of the non recurr-
ing expenditure actually incurred, which-
ever is less. 

The exact amount of funds sanctioned 
or utilised by the Government of Madras 
for construction of buildings for Primary 
Health Centres is not readily ascertainable 
as according to tbe procedure laid down 
upto tbe year 1967-68, assistance to the 
State Governments was not released scheme-
wise but in lump for all the health schemes 
topther in a Iroup. 

Medical Colleges 

9593. SHRI KIRUTfINAN: Will 
the Minister of HEALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT be 
pleased to state : 

(a) the number of Medical Colleles 
working in the country upto the end of 
1967;.State-wise ; 

(b) the total number of students applied 
and got admission for degree course in 1967 
(State-wise) ; and 

(c) whether Government have taken 
any steps to admit all the students who are 
willing to join tbe medical course? 

THB DEPUTY MINISTER IN -THE 
MINISTRY OF HBALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT 
(SHRI B. S. MURTHY): (a) It. list of 
Modical Collelcs is laid on the Table of tbe 
House. [P'actd in Library. Ste No. LT-
1185/611] 

(b) The information is not readily 
available. It may, bowever, be stated that 




